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fa Warera
(Furt & faarr)
FftrgaT
=% fewett, 3 wRad, 2004
AL, 91(3). — =9 wrn, FFrt arfufrm, 1956 (1956 %1 1) it ¥R 620% %) 399RT (1) SRsTHm (2) 81
WeT iRl & W R ge— '

(i) Frafafas w9, wRa awR % e fafy, =m ok waeft w5 Soaem (Fea o et =6t stfigemn
. w241 arta 28 &34, 1995, WL 555( 1) At 26 WM, 2001, SLEL. 308(#) SR wFLfA
309(37) T 30 i, 2002 # fafiids PRl ¥ ordis wd g, Ffvat i et R, sverfy :—

w9 g, mﬁmmaﬁrmﬁvﬁwmmw

1 Aod e e we fafins,
. 24, vEE wia, TR e,
TfaeTRA T, HE-639001, aferg

2. Fgd 2 dffre v (WW)‘ fafiaes,
4 €. 157, A.TATA.TE. TS, FHTI-612001, afrerng
3. tud fadt dfire e (gramrm) fafds,
70-T, {2 e, FHEAFH-612001, THETG
a, Aad weegltard Iffre s fafiee,
51, iR fage I, TarengwE,

it R, AWR-632006, AfHEIg
(i) T% Frw ¥t & for s exfufrem & Saely, R SRR % el et fafiy R #Y stiirgeer 9. 978 T
28 7E, 1963 ¥ SHRRIET A SV AT 3 F i 2 H fafifde i oy et € sthvan aenfeafy, sad wv 2 A
Ht weeart giafe | fafafie s, Summoll ot stygem! st 390 fiivel =t wr € AR s erfiEm 3
frafefen dotem wdt ¥, sl :—

367 GU2004 6]



<

2 THE GAZETTE OF INDIA : EXTRAORDINARY [Parr II—SEc. 3(i)]

I RGeSy 1 #, %9 €. 203 o IWQ Geifim wfafedl F e Frafafan %7 €. ok vfafe 9
SR, ey — :

204, o we e S fafids, T, aferrg
205, fod e dfafee be (Frarmm) fafaes, grammrm, afreg
206. Had fadt Affire we (Frammm) fafaee, Framerm, afterg
207. Frod wegllard Afafee e fafiee, &6k, aftemrg
[ €. 5/10/2003-¥.T&. V]
oo wraen, dgw wiva
fewqur : @ eifirge, sifugem | wuaf. 978 T 28 WY, 1963 T sifvgfen it o o yvEEd GeivE
Frfafea sfugsed grr fag g
%4 §. oL €. AR WA E, UG AL A rigct
L 1681 11-10-1963 33, 365 224-1987
2 853 461964 34, 430 20-5-1987
3, 297 12:2-19%65 35. 598 31-7-1987
4, 1332 30-8-1965 36. 597 31-7-1987
5 1 14-1-19%6 37. 921 30-11-1987
6. 1543 1-10-1966 38, 7} 3-12-1987
7 607 2241967 39, 264 54-1988
8 608 224197 40. 419 8-6-1988
9. 146 6-6-1969 41. 515 256-1988
10, 2707 18-11-1969 4. 597 15-7-1988
11 1306 23-7-1971 8. 5% 15-7-1988
12. 1 21-12-1973 4. 598 15-7-1988
13, 690 22-6-1974 45, 800 22-9-1988
4. 275 14-2-1975 46. %1 17-12-1988
15, 409 - 14-3-1975 47, 2 . 6-12-1988
16. 1300 11-9-1976 8 959 1-12-1988
17. 426 8-3-1978 © 49, 960 1-12-1988
18, 728 284-1978 50. 318 24-4-1989
19. 1269 4-10-1979 51 501 7-7-1989
20, 1100 9-10-1980 52. 502 7-7-1989
21, 1099 9-10-1980 53, 649 2-8-1989
2. 164 10-2-1983 54, 650 22-8-1989
px) 843 19-11-1983 55. 651 22-8-1989
%, 844 19-11-1983 56. 344 25-10-1989
2. 217 25-2-1984 57. LT, 102 52-1990
%. 21 20-2-1985 58, 241 29-3-1990
2. 21 24-2-1985 59. S3m 16-4-1990
3. 215 3-3-1986 60. 303 10-5-1990
2. 306 11-4-1986 61. 514 30-7-1990
30. 01 22-6-1986 62. 515 7-8-1990
3L %1 24-10-1986 63, 3052 7-10-1990
3. 353 224-1987 o4 = 13-12-1990
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MR T ST : TR 3
w9 G, LA AT Ao L rigc o ¥ 9. wFLfa § LIri
65. 3 13-12-1990 . 2508 23-8-1994(147)
66. 784 13-12-1990 80. 2304 23-8-1994(148)
67. 314 30-4-1991 8L 2303 19-8-1994(149)
68. 2146 26-7-1991 82. 41 11-8-1994(150)
69. 123 30-12-1992(123) 83. LI 1313 28-4-1995(151)
0. 163 18-3-1993(124-131) 84. WA 1314 28-4-1995(152)
7. 272 12-5-1993(132-134) 85. .3, 242 28-4-1995(153)
2 21 27-5-1993(135-137) 86 FA 1315 28-4-1995(154)
73. 102 27-5-1993(138-141) 87 32 10-1-1996(155-163)
74. 292 27-5-1993(142) 88. 148 14-3-1996(164-171)
75. 189 4-4-1994(143) 89, 207 6-5-1996(172-175)
76 29 27-5-1994(144) ) 230 22-5-1996(176-178)
7. 2509 23-8-1994(145) 91 248 6-6-1996(179-192)
78 2302 16-8-1994(146) 9 785 6-10-2003(193-203)
MINISTRY OF FINANCE
(Department of Company Affairs)
NOTIFICATION ‘

®

New Delhi, the 3rd January, 2004

G.S.R. 91(E).—In exercise of the powers conferred by Sub-sections (1) and (2) of Section 620 A of the Companies
Act, 1956 (1 of 1956), the Central Government hereby—
declares the following companies to be Nidhis subject to the directions specified in the notifications of the
Government of India in the erstwhile Ministry of Law, Justice and Company Affairs (Department of Company
Affairs) numbers G.S.R. 241 dated the 28th April, 1995, G.S.R. 555(E) dated the 26th July, 2001, G.S.R. 308(E) and
309(E) both dated the 30th April, 2002, namely :—

S1. No.

Name of the Company and Address of its Registered Office

2

M/s. Karur Benefit Fund Limited, 24, 1st floor, Lakshmi Complex, Narashimhapuram North, Karur-639 001,

Tamil Nadu.

Ms. Town Benefit Fund (Kumbakonam) Limited, No. 157, TH.S.S. Road, Kumbakonam-612 001, Tamil Nadu
Mys. City Benefit Fund (Kumbakonam) Limited, 70-A, Mutt Street, Kumbakonam-612 001, Tamil Nadu.

My/s. Kasthuribai Benefit Fund Limited, 51, Vellore Chitoor Road, Gopalapuram, Gandhi Nagar, Vellore-
632006, Tamil Nadu.

204.
205.
206.
207.

(i) directs that the provisions of the said Act, specified in column (1) of Schedule III annexed to the notification of

the Government of India, in the erstwhile Department of Company Law Administration number G.S.R. 978 dated

_ the 28th May, 1963 shall not apply and/or, as the case may be, shall apply with the exceptions, modifications

and adaptations specified in the corresponding entry in column (2) thereof, to the said Nidhis, and makes the

following amendment in the said notification, namely : —

In Schedule I to the said notification, after serial number 203 and the entries relating thereto the following serial
numbers and entries shall be added, namely:—

Ms. Karur Benefit Fund Limited, Karur, Tamil Nadu.

M/s. Town Benefit Fund (Kumbakonam) Limited, Kumbakonam, Tamii Nadu.

Ms. City Benefit Fund (Kumbakonam) Limited, Kumbakonam, Tamil Nadu.

M/s. Kasthuribai Benefit Fund Limited, Vellore, Tamil Nadu.

[F. No. 5/10/2003-CL-V]

JITESH KHOSLA, Jt. Secy.
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Note :—The Principal notification was notified vide G.S.R. No. 978 dated the 28th May, 1963 and subsequently amended
vide the following notifications :— .

SI. No. G.S.R No. Dated SI. No. G.S.R.No. Dated
1 1681 11-10-1963 4. - 6-12-1988
2 853 4-6-1964 48, 959 1-12-1988
3 297 12-2-1965 49, 9%0 1-12-1988
4. 1332 30-8-1965 50 - 318 24-4-1989
5. 111 14-1-1966 51, 501 7-7-1989
6, 1543 1-10-1966 52 m 7-7-1989
7. 607 24197 53, 649 2-8-1989
8. 608 22-4-1967 54, 650 22-8-1989
9 146 6-6-1969 55, 651 22-8-1989
10, %7 18-11-1969 56. 44 25-10-1989
11. 1306 23-7-1971 57. $.0.102 5-2-1990
12, 1 21-12-1973 58, 241 ) 29-3-1990
13. 690 22:6-1974 59, 302 164-1990
14. 275 14-2-1975 60. 303 10-5-1990
15. 409 14-3-1975 61. 514 30-7-1990
16. 1300 11-5-1976 62. 515 7-8-1990
17. 426 8-3-1978 63. 3052 7-10-1990
18. 728 284-1978 64. 782 13-12-1990
19 1269 4-10-1979 65. 783 13-12-1990
20 1100 9-10-1980 66. 784 13-12-1990
21 1099 9-10-1980 67. 314 304-1991
pa} l64 10-2-1983 68. 2146 26-7-1991
2. 843 19-11-1983 69. 123 30-12-1992(123)
24, M 19-11-1983 70 163 18-3-1993(124-131)
25 217 2521984 7. b17) 12-5-1993(132-134)
2% 231 20-2-1985 . 291 27-5-1993(135-137)
27 21 24-2-1985 73 H 27-5-1993(138-141)
28. 275 3-3-1986 74, 29 27-5-1993(142)
29. 306 114-1986 7. 189 4-4-1994(143)
30. 701 22:6-1986 7. 29 27-5-1994(144)
31. %1 24-10-1986 7. 2509 23-8-1994(145)
3. 353 224-1987 7. 2302 16-8-1994(146)
33. 365 224-1987 . 2508 23-8-1994(147)
34. 430 20-5-1987 80. 2304 23-8-1994(148)
35. 598 31-7-1987 8l. 2303 19-8-1994(149)
36. 597 31-7-1987 8. 41 _ 11-8-1994(150)
37. N1 30-11-1987 83. S0.1313 28-4-1995(151)
38. 22 3-12-1987 84, S.0.1314 28-4-1995(152)
39, - 264 54-1988 85. $0.242 28-4-1995(153)
40, 479 ‘ 8-6-1988 86. S0.1315 284-1995(154)
41 515 256-1988 87. 2 10-1-1996(155-163)
42. 597 15-7-1988 88. 148 14-3-1996(164-171)
43. - 5% 15-7-1988 89, 207 6-5-1996(172-175)
4. 598 15-7-1988 9. 230 22-5-1996(176-178)
45, 800 22:9-1988 91. 248 6-6-1996(179-192)
46. %1 17-12-1988 9. 785 6-10-2003(193-203)
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